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Subject-  Estimate for Desilting/Cleaning of existing Sewer lines in various streets by mechanized 

system using Super Sucker/Drilling machine. 

Dear Sir/Madam 

Regarding the above subject, it is requested that along with this, an estimate of Rs.35.81 lack was 

sent to the Additional Deputy Commissioner (Urban Development), Ludhiana after approval in 

the House for solving the sewage problem of Focal Point Khanna, which is his Letter No. 

ADC (UD)-S 3/2024/660 has been approved under wide Resolution No. 72, so the report is 

submitted for payment to the Sewerage Board. 
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KARAN SHARMA (AOR)
 IDENTIFIED/CERTIFIED/

VERIFIED/ACCEPTED

3

25 Auguust
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The Office of Karan Sharma <officeofkaransharmaaor@gmail.com>

Reply on behalf of R-3 in OA No. 47/2024
The Office of Karan Sharma <officeofkaransharmaaor@gmail.com> Mon, Aug 26, 2024 at 5:51 PM
To: "VIKAS INDUSTRIAL CORPORATION." <vickhn38@gmail.com>

Ref.: OA No. 47/2024 titled 'Gen Secretary Industrial Focal Point Welfare v. State of Punjab & Ors. (NGT)'

Dear Sir/Madam,

Please find attached the copy of Reply on behalf of the Respondent No. 3.

Regards,

Office of Karan Sharma, AOR
(For Respondent No. 3)
Mob. No.: 9999777847

Reply_Gen secretary Vs State of Punjab.pdf
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